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ClVIL APPEAL NCS. 2050-2052 OF 1996

BATI ARANI GRAM YA BANK  APPELLANT (S)

VERSUS
PALLABKUVAR & ORS. RESPONDENT ( S)
(Wth office report)
Date : 26/08/ 2003 Thi s/ These Appeal (s) was/were listed for hearing t oday.

CORAM :
HON BLE MR JUSTICE M B. SHAH
HON BLE DR JUSTI CE AR LAKSHMANAN

For Appellant (s)M. K V. Viswanathan, Adv.
M. K. A Mhan Singh, Adv.

M. B. Raghunath, Adv.
M. K. V. Venkataranman, Adv.

For Respondent (s)M. Vinoo Bhagat, Adv.

M. Abhijit Sengupta, Adv.(NP)

UPON hearing counsel, the Court made the follow ng
ORDER
M. K. V. Viswanat han, |earned counsel appearing on behalf of the appellant-bank made his subm
ssions from11.15 AM And 12.00 P.M Thereafter M. Vinoo Bhagat, |earned counsel for the re
spondents nmade3 his subnmissions till 12.25 P.M Later M. K V. Viswanathan nmade his rejoinder
subni ssions for ten ninutes.
Heari ng concl uded.
Judgment reserved.

KALYANI (JANKI BHATI A)
COURT MASTER



